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1. Kn aliocstion of Rs: 37 Iakin -ty
been uppmved for 197172 for the
followiig ©

s,

TRe. in TekbD)

SRAVANA 4, 1893 (SAKA)

1. Equipment 14.00
3. Construction of Bam-
botim Bailding (College
Building) students single
scated hostel building
and Type TN Huarters). = 20.50

3. Rural Health Centre 1.00
4. Urban Health Centre 0,50
5. Other Works i.00
“Totat 37.00

Skin Barik

5975. SHRI RAJ DEO SINGH : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether Government are aware that
a Skin Bank has recently opened in Ludwig-
shafer in West Germany ; and

(b) if so, whether Government are
having realised its importance in a fropical
country propése te open sucha baik in a
centrally located town to help badly burned
patients ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS HOUSING AND
HEALTH AND FAMILY PLANNING
(SHRI UMA ‘SHANKAR DIXIT): (a)
No.

(b) A nucleus of a Skin Bank bas been
started at the Plastic Unit of Safdarjang
Hospital, New Delhi.

Store Organisations in Centrally Adminis-
. trated Hospitals fo Delhi

§976. SHRT MULKI RAJ SAINI:
Will the Minister of HEALTH AND
FAMILY pLANNmG ‘be pleuod to
state :

(a) whether tho Cea{nlly administered
Hospitals in Delhi are having fndcpendeut
Btore Ovganinations 3 - .

(1) # 50, what is the mfr pattetn ‘and

(wmwmeﬁmwim ‘have ‘b
mmﬁnmﬁdmsw Depots

Sritben . Aneviers 106
or . Directorate General- of Supplies and
Disposal ; and

‘(c) the .tepn “taken by Govetnmeht (o
improve efficiency of (he Storé Organisa-
tions ? .

THE MlNIS'EER- eF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.. P, CHATTOPA-
DHYAYA) : (a) No, Sir. ‘

(b) and (c). Do not arise.

Alotment of Houses, Flats and Bangalows.
Built by D.D.A,

5977. SHRI BHUVARAHAN : Will
the Minister of WOKKS AND HOUSING
be pleased to state : ’

(a) the number of houses, flats and
bungalows built by the Dethi Development
Authority during thé ldst 2 yedrs and the
number of them -allotted ; and :

(b) whether there is any proposal to
give some fiats to the Members of Parlia-
ment aiso under some scheme ?

THE NINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRH K. GUJRAL) @

. Consu'ucted Allctted

1969-70
197071

3513 1328
8 . 2102

-

+ (b) Two per cent of the flats are reserved
by the Delhi Development Authority for
allotment to the local Members of Parlia-
metit, Mombers of Municipal: Corporation

of. Dplhund non-official members. of New

Déihi' Municipal Committes
Cantt. Board in each s¢heme.
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